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Title: Need to enhance the recommendatory quota of MPs for grant of financial relief from Prime Minister's Relief Fund for
critically ill patients.
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THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Madam, what the hon. Member Shri Rewati Raman Singh brought
to the notice of the House is a very serious matter. I will convey the sentiments of the House to the hon. Prime Minister.
...(Interruptions)
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